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)“LESH KDMHP\ . sonfdaughter/wife 0F5RI DWQRWH fRHSﬂD BHA Ll

years, belonging to ‘B'HHP\LEWSLHTWENSSEN BLi

service and presently working as Reb("*n—"”/?\%(‘?"enceﬂs‘g‘ﬂmﬁ

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  DRetalls of movable assets
(Assets In joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Seif f Spouse Cependant-1 | Dapendant-2Z | Dependant-3
Mo, ; Name(S) Name Name Etc. Name
1 {n Cash 65‘000/,— '{5‘000/-“ WL ‘L” a2 NI
(i) | Deposits in T
Banks, Financial 5‘-.35000# 9=°°°°°/“
Institutions And o A
Non-Banking | ("D | Gr9) NIL- heFL- ¥
Financial
Companies
(iliy | Bonds,
Debentures and
Shares in N(L WEC: | § Wi Ll NI L
companies
(iv) | Other financlal 200]— e 0
institutions, i : =1 13 226/~ N1, 9%0 e
: KV | one year N L
NSS, Postal NiL d spe Sk
Savings, LIC 19,024 /—*-' UM a &
Policies, etc ene yeay fre rnmmn
‘ predin -
{v} | Motor Vehicles
(detalls of NIL NI L NIL NI NI L
make, etc.)
(vi) | Jewellery (glve 268
details of 9™
weight and N\L e NIL NIL NI
value)
(vil) | Other assets, | ]
such as values | b0r 000/~ N V] | NiL NIl
of claims /
| interests

Note: Value of Bonds / shares [ Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
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Details of Immavable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated]

Sr. Cescription Scif | Spouse | Dependant-1 | Dependant-2 | Dependant-3
Na, Mame(S) | Mamie Hame Ete. Name |
! {i) Agricuttural Land rICY
‘ - Lacation(s) Ths,
- Survey number(s) R N piL- NiL Nl =
- Extent (Total 4l
measuremeant)
-Current market value | 5% 7oy ’
(i) | Non-Agricultural Land | “—
- Location(s) !
- Survey number(s) WL | NiL N\L— P AL
- Extent (Total 5
measurement)
-Current market value
{ili} | Buildings (Commercial
and residential) il |
Location(s) L \L— \
- Survey /door \L WL N = 2
number(s} v
- Extent (Total
measurament)
- Current market
: value
(iv) ::g:uses { Apartments, |, é 5Ty
Ic. A el
- Location(s) y o5 L 1L \
- Survey /door e ‘Eﬂ:‘) N Wi oW w W
number(s}) :
- Extent (Total ﬁ'}'@?‘
measurement) 08"
- Current market 27
value '@’ : i
(v) | Others (such as | L A =
interest In propetty) i & P bs l..\‘ ik
(2) 1 give herein below the details of my liabilities / overdues to public financial

institutions and gavernment dues:-
[Note ; Please give separate details for each item)

Sr. | Description Name & addross of Bank / | Amaunt outstanding as
No. Financlal Institutions{s) [ B crnoiaiviat st
ke Department (s}
(@) | (i) Loans from Banks L M
i) Loans from financlal
i(n;tlt_utlons g ML
{iil) Government Dues:
(a) dues to departments NI |
dealing with govermment NI
accommeadation
(b) dues to departments
| dealing with supply of NIL NIL
water & o o
(c) dues to d-eparti‘ﬁe?ts
dealing with supply ©
electricity T"” L il
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(d) dues to departments

dealing with telephones ML - Pl

(e} dues to departments

dealing with government -

transport {including Ml Nl Lot

aircraft and helicopters) —

(f} Other dues, If any

, ML il
{b) (1) Income Tax including .
| surcharge [Also indicate ehy g

the assessment year upto eV Y & A = \ﬁo = N“

which Income Tax Return | =T yodgene |,

flled. Glve also Permanent PC\‘-“G 93 0) b2¥ bfu,

Account Number (PAN}]

(i} Wealth Tax [Also

indicate the assessment N

year upto which Weaith Pl

Tax return filed.]

(i} Sales Tax [Qnly in

case of proprietary M ke Nl L

business]

(iv) Property Tax ™\ L, an
C.  Personal Detail
GPF/CPF/PRAN No. :- 0033 8YH 54-3 2 [
Gender - [m |wve |
Date of Birth - & '

ol g1 =1\ 012 |7 (DD/MM/YYYY)
Class/Group 3= )
B wer
Cadre b
| Bihac_Vidhdn Sabha _Seceretqviabe |
(Full Name e.g. B.A.S,.-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service etfc.)
Home District i Badihat -
I hereby declare that the above details are true to the best of my
knowledge and belief.
wm/‘
Signature ..., HM\% M "
Name of Employee: . M‘ Hl L'EéH KUM\L\ R
VI e A&’S ”&M'\A‘

Place:.. PPfT ..... q e Designation: Resea<th / P\ & ; enct na

pate:...|1 5042023

Nobte:

Depaﬁment:.ﬂg.gaﬁi....,. AT

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

Mijeh (i

\u|or| 2023




